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Shri V. V. Giri: I do not think any 
pleading is necessary: they must make 
out a case.

Shri Damodara Menon: May I know 
the number of cases where a dispute 
was referred to an industrial tribunal 
after i strike was declared and the 
number of cases where a dispute was 
referred before a strike?

States we are likely  to  utilise the 
Japanese method in 603,840 acres and 
the yield  additional  to  what is 
ordinarily produced is likely to be in 
the neighbourhood of 246.395 tons.

Shri Bogawat: May I know the likely 
area to be cultivated in  the Bombay 
State and the quantity of yield that 
is expected in addition?

Shri V. V. Giri: I  should  like to 
have notice.

Shri Muniswamy: May I know
whether it is a fact that in all these 
decisions, a large number are in favour 
of employers?

Shri V, V. Giri: I do not think so.

ShH A. N. Vidyalankar: The hon.
Minister said that in eight  cases re­
quests for reference was turned down. 
May I know why the requests were 
turned down?

Shri V. V. Giri; I will not be able 
to give information.  I have not got 
it here. I have to collect it.

Shri A. N. Vidyalankar: May I know 
generally the reasons why a request is 
turned down?

Shri V. V. Giri: If it is considered 
unreasonable.

Dr. P. S. Deshmukh: Bombay  has 
not yet reported; they  are  making 
arrangements.

Shri Heda: What arrangements have 
the Government made for the supply 
of that particular implement which is 
necessary for the Japanese method as 
that implement is not generally avail­
able in India?

Dr. P. S. Deshmukh: I may say
that the Japanese  implements  are 
not indispensable  They are likely to 
be helpful.  We are  trying to manu­
facture some so that  they may  be 
experimented upon and given to the 
cultivators.
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Japanese Method of Rice Cultivation

•̂2013. Shri K. r. Slnha: Will ttie
Minister of Food and Afrioiltiire be
pleased to state:

(a) the total area put under Japa­
nese method of rice cultivation in India 
in the year 1953; and

(b) the  viuantity expected to be
produced from the:JB lands in excess of 
what they produced  from the same 
previously? ‘

The Minister of  Agriculture (Dr. 
P. S. Deshmukh): (a) and (b).  It is 
too early to give any estimates as the 
sowings in many places have not yet 
begun.

Shri K. P. Sinha: Have  the Gov­
ernment no plans in this regard?

Dr. P. S. Deshmukh: Government
have plans.  But, it is too early  to 
state.  I have  got some figures; but 
they are not  final.  They  must be 
regarded as very approximate.  In 18

Mr. Deiraty-Speaker: It is a general 
question, not related to Madhya Pra­
desh only.

Dr. P. S. Deshmukh:
fixed is 10,000 acres.

The  target
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Shri Nanadas: What are the kinds 
of material help and  technical guld« 
ance given to the enterprising culti­
vators of the Japanese method?
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Dr. P. S. Deshmukh: Sir, we  have 
arranged, as I said previously, thous­
ands of demonstrations.  In addition 
to that, we are providing  fertilisers 
without any payment at the present 
moment.  In many  States, they  are 
nlso giving them seed which will not 
be paid  for  immediately  but only 
when the harvest is reaped.  Thirdly, 
all information and technical guidance 
is being given by the  State depart­
ments.
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Dr. P. S. Deshmukh: Is it a  ques­
tion or is it a speech, Sir?  I have not 
been able to follow.

fAr: 'Deputy-Speaker: This matter 
has been  dealt  with sufficiently.  I 
will proceed to the next question.

Shri V, P. Nayar rose—

Shri Boovaraghasamy: What is the 
difference in production between the 
Japanese method of  cultivation and 
the method of rice cultivation in South 
India?

Mr. Deputy-Speaker: No, no.  This 
matter has been coming up......

Shri Boovaraghasamy: I  want to 
know the difference......

Mr. Deputy-Speaker: No. I will pro­
ceed to the next question.
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The Deputy Minister of  Communi- 
caiions (Shri Raj Bahadur); (a) Yeŝ 
Sir.

(b)  The accident is still  under in­
vestigation.  As a result of the acci­
dent, the crew  consisting of a pilot, 
co-pilot and a Radio Officer lost their 
lives.  The aircraft was completely 
destroyed and the freight  that was 
on board was lost.

«ptt f

 ̂Pp  3T?T3r % ̂  

grl'  3rrsr f f «ft ?

xm  : 3ft yt,

f*p 5"fTf ^nr % 5̂̂ H   ̂ ’'ft 

 ̂ 3rrt  ?ftT 3̂1% w

fam  I

; WT *T?[ pTJT*r

trpTT >TiIT m ?

irfV TT9I  : 3ft  JT? PWT

"̂T %  3ITOT ̂ I

T̂ TW ftfK :  Wr

^ 3rt̂  t Pp  ̂5RR ’ft̂rr ?ft

•ft : TTtrdfm mftB-

WT  t  ̂ ̂   f*FTTT̂ VTiTT ̂  

%t\x «nR  ̂  ̂ srfw I ?r> 

jTT  I fjp   ̂̂ 3TT smr I

;  n̂rr 

mfwc ̂   «rr?n  ̂?ft wt ft ?

TTH

eft snfjrfir?r«T  ̂| 1

Shri FeroM Gandhi:  May 1 know,
Sir» whether the  manufacturerr.  had 
declared the Dakota to  be scrap in 
the year 1900?




